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Most L_IIfgBfIt / Out-At-Once,

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS):
* - TIS I-IAZARI COURTS, DELHI

. ORDER

The f'ollowi11g§rj. Bersonal Assistants/Personal Assistants are hereby detained and directed to report "
in the Office lof Cent§*al‘District Legal Services Authority, Room No. 287, Tis Hazari Courts, Delhi
sharp at 09:30 am positively for duty in Special Lok Adalat, scheduled to be held on 05.04.2026 (Sunday)
at Tis Hazari Courts, _D_'_e_lh_i7—:-— —
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, -he
. _ I “ . . . . . " .1. Sh. Sura Kurnar Sr. Personal Assistant Mediation Centre, Tis I-Iazari Courts Dellu

J

Mob. No.:- 9598217966
2. Sh.'Rinku Personal-Assistant Court of Sh. Gopal Krishan, JSCC-cum-

Mob. No.:- 8936925720 (EC-75360258) ASCJ-cum-GJ-01, Central District, Tis
Hazari Courts, Delhi

339'? .3?ofi

'l\Iote:- ‘
1. All the Sr. Perrsona1iAssistant.s/Personal Assistants are hereby informed that no‘ exemption v_r_il1be entertained in‘
this reeard. ' ' ' S "
2. Nonclcompliance of the above directions or proceeding on leave shall be viewed seriously.

Q

_ 7" " (ANJU BAJAJ CHANDNA)
,10 q 6 D’ ,__. Lt '7 O Principal District & Sessions Judge (HQs), Delhi

N0. ll l H r A /ACl1I11‘1.I(HQ5)/T8tVP{Spl.LAJ'2O25 Dated, Delhi theu 4

Copy forwarded for inforrnation and necessaryaction to :- A

1. The Member Secretary, Delhi State Legal Services Authority, Rouse Avenue Courts Complex, New Delhi.
2. The SecrFary, CDLSA (Central), Tis Hazari Courts, Delhi. ’ ‘
3. The Officer In-charge, Accounts Branch, Central District, Tis Hazari Courts, Delhi.
4. Personal Office of the undersigned.
5. PRO/AP O, Tis Hazari Courts, Delhi. '

 ssistant, R821 Branch for uploading on LAYERS.
. eb-site Committee, 'I'is Hazari Courts, Delhi. -

3. Officials Concerned for compliance.

Principal District 8: Sessions Judge (I-1Qs), Delhi


